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Title: The Minister of State in the Ministry of Parliamentary Affairs laid a statement regarding Government Business for the remaining part of the
10th session of 16th Lok Sabha and submissions made by Members.

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND FARMERS WELFARE AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI S.S. AHLUWALIA): Madam, I beg to make a statement regarding Government Business for the remaining part of
the session.

1. Consideration of any items of Government Business carried over from today's order paper consisting of:-
(a) The Maternity Benefit ( Amendment) Bill, 2016 as passed by Rajya Sabha
(b) The Admiralty (Jurisdiction and Settlement of Maritime Claims) Bill, 2016, and
The Mental Healthcare Bill, 2016, as passed by Rajya Sabha.
2. Consideration and passing of the Surrogacy (Regulation) Bill, 2016.
3. Consideration and passing of the following Bills after they are passed by Rajya Sabha:-
(a) The Human Immunodeficiency Virus and Acquired Immune Deficiency Syndrome (Prevention and Control) Bill, 2014.
(b) The Rights of Persons with Disabilities Bill, 2014.

4, Consideration and agreeing to the amendments made by Rajya Sabha in the Enemy Property (Amendment and Validation) Bill, 2016 as passed
by Lok Sabha and as reported by Select Committee of Rajya Sabha, after it is passed by Rajya Sabha — To replace an ordinance.

5. Consideration and passing of the National Institutes of Technology, Science Education and Research Bill, 2016.

...(Interruptions)

HON. SPEAKER: Submissions will be laid on the Table of the House.
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+*DR. KULMANI SAMAL (JAGATSINGHPUR): I hereby request you to include the following subjects in the List of Business for the remaining
days commencing from 14 December, 2016:-

1. Adequate provisions are to be made under Coastal Community Development Programme of Sagarmala Project to enhance the economic



condition of the fishermen community in Paradip region of Odisha as this community is a backward scheduled caste community in the
State.

2. Need to provide financial assistance to Odisha at the earliest to take measures for qualitative expansion of vocational training facilities in
the Government sector including implementation of Odisha Skill Development Project.



